
• ." 01 tbe bulk dr. recemmeaded for 
price control by tbe ]{.elkwr Celnmitteo 
bave bOOD exempted from price control. 

GuAM ..... for ... facture of akobol 

11S5. SHill RAM SAHADUR 
SrMGH : Will rile MIDi.\ct of INDUSTR Y 
be I1ltued to state : 

(a) whether it Is a fact tbat there ilre 
no set nOTm$ or guidelines fo,(, scHiDK up 
Dew ca,aclties for the manufacture of al. 
cobol for potal>te Pl1f'poscs from faN 

material; 

(b) whether tbere are luideliaea for 
tbo manufacture of alcohol (com molasses; 

(c) whether Govemmeot have received 
aoy request for issuing guidelll1es on new 
alcobol units: 

(d) whether Government have taken 
any decision on the request; and 

(e) if so, the details thereof? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGALA RAO): (a) to (e) 
There IS ban on new ca pac! ties/expansion 
of capacities for manufacture of alcohol 
from mo'asses for potable purposes, except 
in tbe case of 100 per cent Export Onen-
ted Units. Recently, the Government of 
India bas decided to relax the ban on 
manufacture of alcoholic dnoks from raw-
materials other than molasses. Guidelines 
for sanctaoning new licences under this 
policy will be issued shortly. 

Need for alternative source of eDergy 

]156. SHRI ATAUR RAHMAN: 
SHRI MANIK REDDY: 

Will tbe Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
atate : 

<8' whether Oovettldlent ar~ workins 
on atternative soorce or enerty I~e com" 
pressed natural gas in view of the growing 
pnoel of petrol, die •• l e~; 

(b) if so, what is tho staae of de'" :op • 
ment made by tbe Rcaearcb and DevcJo~ 
ment WIDg, if aoy, and what are tbe diffi-
culties faced by the SCientists '1 

THE DEPUTV Me,ISTER IN THE 
MINISTRY OF PETROLEUM ANt) 
NATURAL GAS (SHIR RAFIQUE 
ALAM) : (a) and (b) 1 be usaae ot com-
pressed natural sas (eNG). as an auto-
motive fuel (or the substitution of d iese!1 
petro) has been taken up by ONGC 00 an 
experimental basis at various operational 
centres namely, Bombay, RaJamuodry 
(A.P.), Gujclrat and j rlpura to examme 
tbe SUitability and economic Viability of 
tbis alternatIve in Ind.an condItions. 

Colt study of production of man-made 
fibres and yarD~ 

1151. SHRI D. P. JADEJA: Will 
the Minister of INDUSTR Y be pleased to 
elate: 

(a) whether Government had asked 
tbe Bureau of Industrial Costs and Prices 
to conduct a study on the cost of produ-
ction of the man-made fibres and yarns so 
as to determine the fair selling price; 

(b) if so, the results of the study and 
steps taken to ch~ck imports of man-
made fibre or yarn or fabric when the fair 
pnces are determlDed; and 

(c) the details of Government's policy 
in this regard 1 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGALA RAO) : (a) The 
Bureau of Industrial Co~ts and Prices 
(Blep) bas been asked to conduct a cost 
study of polyester staple fibre and polye-
Iter ft'ameftt yarn industries. 

(b) and (c) The BICP has not fina)i~ed 
the COlt atudy report yet. 

Ouelit,' of BBEL Equipment 

11~8. SHRt MOHD. MAHPOOZ 
ALI ICHAN : Will tbe Minister of INDU .. 
ST&Y be pleased to slate: 

(.) whether tile State Elc~tricltl 




